STATEMENT SHOWING INSTITUTION DISFOSAL AND PENDENCY FORMAT-1
(CIVIL & CRIMINAL MAIN CASES) AT THE END OF OCTOBER 2012

Opening i Transfer t Liinen
ﬁ" Nature balance | | stitution | Restored ifrgr‘:\e::g, Total Hisgsg;u‘v}t Disposal Fendency
s. ason , as on
#1.10.2012 of M.P./SAT of M.P, 31.10.2012
MAIN CIVIL CASES
1 WP 5339 5] 13 89 5256
2 WA 400 60 80 58 402
3 (WPC 2226 167 4 171 168 2231
4 (WPL 757 11 11 2 766
5 |WPS BE72 517 18 533 401 6804
g |[WPT 218 13 13 17 215
7 |WPCR 80 7 7 3 92
8 |WPPIL . 39 1 1 2 9 32
g WP 227 805 g2 92 74 823
10 [WPHC B i 1 a3
& |TOTAL (110 10) 16553 869 27 0f 8%6 0 825 16624
1 |FA 2347 23 3 26 20{. 2353
2 |FAM 307 12 12 17 302
3 |SA 5557 87 4 71 58 5570
4 IMA ' 2348 10 3 13 102 2259
5 IMAC 2347 120 20 146 122 2371
6 |CR 321 15 15 40 296
7 IMCC 461 113 7 120 105 476
g8 [MCCS8 111 0 111
9 |{COMP APPEAL 5 0 3
10 {COMP PET 79 1 1 80
11 [EP ) 7 0 7
12 |TPC 20 3 3 2 21
13 JCONT 332 45 45 18 350
14 |JCONTS 1 1 1 2
15{ITR 19 0 2 17
16 {ITA 81 0 4 57
17 |CER g 0 2 7
18 [STR 3 0 2 1
18 PWTA 5 0 5
20 PWTR 0 0 0
21 {CEA 1 0 0
22 |ARBA 132 10 10} ! 1 141
23 [TAXC 184 4 4 1 197
24 |REVP 227 10 10 13 224
25 |CIVIL SUIT 2 0 2
B |TOTAL (1 to 24) 14823 433 44 0] 477 0 508| 14881
TOTAL {(A+B) 31446 1802 71 0} 1373 ¢] 1334 31485
MAIN CRIMINAL CASES '
1 |CRRE 0 0 0
2 |CRA 11740 112 112 120 11732
3 |CRR 2918 76 - 76 58 2936
4 IMCRC u/s 378 CrPC 1 0 1
5 IMCRC u/s 482 CrPC 35 0 3 32
6 [MCRC uis 438 CrPC 302 444 ¢ 444 438 308
7 IMCRCA u/s 438 CrPC .89 108 109 102 96
8 |[CONTR 18 0 2 16
S ICRMP ws 438 {2) 1 1 1 2
10 |CRMP u/s 372 13 0 13
11 |CRMP u/s 378 154 16 1 17 27 144
12 ICRMP ufs 482 203 62 1 63 4Q 226
13 |TPCR 38 1 1 37
13 |ACQA 894 31 31 15 910
C |TOTAL=({1 _to 13) 164056 852 2 0] 854 0 806 16453
R e & e naa aeem | 47851 2154| 73 of 22277 ol 2140 47938
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